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Siddhu, Dr. M. M. S. Sinha, Shri

Indradeep Surendra Mohan, Shri Yadav,,
Shri Hukmdeo Narayan

The motion w>as adopted.

MR. CHAIRMAN: Mr, Shy am Lai
Yadav i declared elected by me.

FELICITATIONS TO THE DEPUTY
CHAIRMAN

THE LEADER OF THE HOUSE (SHRI
PRANAB MUKHERIJEE): Mr. Chairman, Sir,
I take this opportunity of congratulating Mr.
Shyam Lai Yadav on hi election to the august
office of Deputy Chairman of the Rajya
Sabha. Sir, Mr. Yadav is not only a very
senior Member of this House, but he has a
very wide range of experience in politics and
in many other activities. He was Minister in
charge of Parliamentary Affairs, Industry and
Labour in the biggest State of this country,.
Uftar Pradesh. A, a. political organiser, he
made his contribution, being associated with
the Indian National Congress from very early
years of hij life, and subsequently he made his
contribution in Bharatiya Kranti Dal till its
merger with the Indian National Congress. He
was the General Secretary of that Party also.

I take this opportunity in congratulating
him, though in his election to the office of the
Deputy Chairman from my side, as leader of
the Congress Party 1 will be losing a very
vocal supporter of our Party. But at the same
time we will be benefited by his wisdom as
presiding Officer of this House.

The moment he has been elected to this
high office,, he belongs to no Party and it
would be hig responsibility and duty to
conduct the business of the House in the most
impartial manner. He should not only be
impartial, but should appear to be impartial.
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So far as we are concerned, through you I
can assure him from our side that w, will
provide all sorts of assistance and
cooperation which he will need in conducting
the business of the House and maintaining
the dignity and honour of this House.

Now that h, is the Deputy Chairman of the
Rajya Sabha henceforth h, belong, to no
political Party— neither to our Party nor to
other Parties—and it is customary that he
occupies the first seat in the opposition
benches. This indicates that he-would not only
be impartial, but he should be able to create
confidence in the minds of the opposition
also.

I wish Shri Shyam Lai Yadav success in
his new assignment. And once again I assure
him of our fullest cooperation in discharging
his duties.
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SHRI PILOO MODY (Guj'arat): In the
advice that Mr, Pranab Mukherjee very
gratuitously gave to him, I wholeheartedly
endorse that advice apd i am with him on that
issue. I wish he had also mentioned to him, if
I may say so, not to vote on this particular
motion. In any case, I hope that this is the last
vote that ™ " give, Sir, and henceforth he
will not be voting in the deliberations of the
House.

Sir, i, saying all this, I am very happy that
somebody who has experience of Opposition
life,, that is, being out in the wilderness, is
now going to preside, at least part of the time,
over this House. Sir, I may also add that h,
had a glorious past—fee was also in the
Opposition—and it would have given him
greater insight into the politics of this country
and in that context I particularly congratulate
Mr. Shyamlal Yadav.
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SHRI P. RAMAMURTI (Tamil

Nadu): Mr. Chairman, Sir,, [ associate ,
myself  with  the previous speakersand
congratulate Shri Shyam Lai . Yadav on his
having been elected as r the Deputy Chairman
of this House. In this connection, I do not want
to 1 enter into any political controversy. . It is
all very well to say that once a t person has
been elected as the DeputyChairman he ceases
to belong to any
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political party. After all, Sir, we know that in
life ideals are not actually carried out in
realities. We know, in actual life,, past
prejudices, associations with a particular
political party—all these things are there,
ingrained in the people. Therefore, I do not
expect that impartiality about which so much
is being talked. But I dy hope that Mr. Shyam
Lai Yadav will try hi, best to be impartial.

With these words, I congratulate him
once again.

SHRi MURASOLi MARAN (Tamil
Nadu): On behalf of the DMK Party, I
congratulate Mr. Shyam Lai Yarfav on hig
election as the Deputy Chairman. Sir,, he is
a prominent public figure in politics. We
have personal knowledge about his
performance when he was a Vice-Chairman
in this House. Sir, we all know that he con-
ducted the House in such a way that he
received appreciation of all sections of thig
House. Moreover, the Opposition can have
satisfaction in the sense that he has a. tinge
of opposition in him. As the Leader of the
Houst has said, he was one of the prominent
leaders of the Bhartiya Kranti Dal before its
merger in the Congress... (Interruptions)
That is what the Leader of the House said.
He has held many a public office with
distinction. A, the Leader of the House said,
he was Minister of Law, Minister of
Parliamentary Affairs and Information,, then
Minister of Food and Civil Supplies and
then Minister of Industries, in Uttar Pradesh.
Sir, it is my opinion that if any one can
manage well the affairs of Uttar Pradesh, he
can also manage not only this House but any
House in this world. (Interruptions) That is
why, we have no doubt that he will keep 1
the scales even to ail sections of this House.
We extend to him our full cooperation.
Thank you

SHRi R. MOHANARANGAM
(Tamil Nadu). Mr. Chairman, Sir, I on
my own behalf and on behalf of my party,
All-India D.M.K., congratulate Mr. Shyam
Lai Yadav on his
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[Shri R. Mohanarangan] having been
elected as Deputy Chairman of this House. |
understand that h, belongs to , very important
State of this country, namely, Uttar Pradesh.
We, the members of our party, are coming
from a particular State, Tamil Nadu. As a man
who hag put in 35 years in political field and
as a Member who was in the Opposition as
well as on the ruling side, we really hope that
the interests of other States will also definitely
be protected by the newly elected Deputy
Chairman of thi;, House There is no use
talking about... (Interruptions) The ADMK
Party, consisting of seven Members, and some
Members from the biggest State, represent the
southern part of this country. I shall request
the newly elected Deputy Chairman of this
House to take care of the Members belonging
to the southern States of this country also. I
am not just saying this from the political
angle, but [ am speaking from my heart. When
we talk about India, we should also con-
sidered as Indians. We talk about the Indians,
we talk about the lofty peaks of the Himalayas
up to the sacred shores of Kanyakumari,
whereas in practical terms we are not given
much chance to represent our case. The newly
elected Deputy Chairman belonged to the
ruling party and he belongs to a very
important State. I hope that he will protect the
minorities of this country.

Thank you.

SHRI BHUPESH GUPTA (West Bengal)-.
Sir, T rise to welcome Shri Shyam Lai Yadav
as the Deputy Chairman of the House on
behalf of our group here. I noted that the
Leader of the House,. Shri Pranab Mukherjee,
said that now he belongs to no party. I hope
Shri Shyam Lai Yadav will soon overcome
the latest sense of his belonging. After all, he
is occupying , very august position in this
House. H, will be presiding most of the time.
And he has an opportunity, Sir, to uphold the
dignity and honour of the House not only in
the past tradition but also with a view to
carrying the tradition forward. Sir,
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we are here functioning in an institution
which is supposed to serve the toiling
masses,, the downtrodden and the oppressed
Their voice is echoed time and again, almost
everyday, in this House. And, I hope, the
Deputy Chairman would find due rapport
with that voice of the masses who are not
here but who are outside, looking forward to
our institution to serve them,, to uplift them,
and thus serve the country and the nation. Sir,
I do not wish to say very much about him. He
hag been our colleague in the Opposition also
at one time. If I were to take the political
parties as some countries, I must say Mr.
Shyam Lai Yadav is a widely travelled man.
Therefore, Sir, he has got rich experience,
having so travelled. Therefore, we expect him
that he will understand our problem.

Sir, J do not wish to say very much. I again
wish him all luck, all success in upholding the
democratic values and traditions which
sometimes come under assault. And, I hope,
Mr. Pranab Mukherjee who has assured him
every assistance will give it but no pressure.
Thank you,, Sir.

SHRI B. V. ABDULLA KOYA (Kerala):
Sir, I am happy to congratulate Mr. Shyam
Lai Yadav, the newly elected Deputy
Chairman of this august House. And I have a
particular reason of cangratulating him as a
representative of the Muslim League because
I do remember with gratitude that he was
helped u» in opposing the Aligarh Bill. When
we were opposing that Bill in this House, we
were only four or five Members at that time of
our Party. And when we were opposing that
Bill, it was only Shyam Lai Yadavji who had
from the Opposition helped us in supporting
our move. Therefore, wo the Muslims of India
always remember Shri Shyam Lai Yadav with
gratitude. And such a gentleman has become
our Deputy Chairman. I am sure, all our
expectations of him to b, impartial in this
House would be fulfilled. Thank you, Sir.
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SHRI DINESH GOSWAMI (Assam); Mr.
chairman, Sir, on behalf of the Independent
Members of this House, I associate  myself
in congratulating Mr. Shyam Lai Yadav on
his elevation to the post of Deputy Chairman
of this august House. Sir, he iaa man of
wide experience, experience in the political
field, experience both on the Treasury
Benches and the Opposition, experience
on the administrative side as well as
experience in conducting the proceedings of
the House. Sir, we, th, Members of the
Independent  Group, have , further reason
to feel happy because our tribe has been
increased by one Member because  from
today he has become an Independent
Member and in that sense he has joined our
tribe. In fact, you have seen that Inde-
pendent Members even in this election have
voted according to their own choice.
Some of us have voted for the Opposition
and some for the Treasury Benches
Sir, as Mr. Pranab Mukherjee  has
stated, now he belongs to no party.
Though it may become a digression—and I
take half a minute— I feel, Sir, that when We
choose a man to become Independent by
compulsions of office and leave him no
options, is it not desirable that we
should think  of making some provisions
in regard to these Members who because of
the compulsions of the office of the Deputy
Speaker or the Deputy Chairman are
made Independent? ~ We should make
certain provisions also in order that they may
also continue to behave impartially, that they
are not actually reduced to political oblivion
because, Sir unless we do it, such
Members to a certain extent shall have to
depend on one party or the other as nobody
would like to go to political oblivion. In
other democratic countries, provisions do
exist for some of these offices. I feel, Sir,
the time has come when we should also think
in those terms.

With these words. Sir, I congratulate the
Deputy Chairman. We assure him our full co-
operation in conducting the House. =~ Thank
you, Sir.

[30 JULY 1980 ]

Deputy Chairman 186

SHRI B. D. KHOBRAGADE (Ma-
harashtra): Sir, May Isay...

MR. CHAIRMAN: No, no.

SHRI LAL K. ADVANI;
former Deputy Chairman also.

Sir, he is a

SHRI B. D. KHOBRAGADE: Sir, on
behalf of my Party I would like to speak one
or two words. I convey my sincere
congratulations and warm felicitations to Shri
Shyam Lai Yadav for being elected as the
Deputy Chairman of this august House. He
has been a Member of this House since long
and he has g°t wide experience about the
working of this House. I have no doubt that
while he is occupying that Chair in this
august House he will work impartially to the
satisfaction of all the Members.

In this connection. Sir, I would like to refer
to one point. There are four or five smaller
groups or smaller parties having only one or
two Members, Apart from these groups there
are some Independent members. As my friend
has pointed out, whenever there is, a debate
or* discussion all [these smaller groups and
Independents are completely ignored. Even
though time is being allotted to them that time
is not being utilised by these Members and
that tim, is transferred or allotted to other
parties. This should not happen. The smaller
groups and Independents should also be in a
position to raise their voice in this House. I
hope the newly elected Deputy Chairman will
have this fact in his mind and try to
accommodate, as far as possible, the smaller
group* and Independent Members. In the end,
Sir, I offer m, full co-operation to Shri Shyam
Lai Yadav.

MR. CHAIRMAN: On behalf of myself I
associate myself with the Leaders of all the
Parties and the Leader of the House in all the
words in which they have expressed then-
welcome. I also welcome rny colleague, Mr.
Shyam Lai Yadav, who,  am  quite sure,
will adorn thi»
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Chair with the distinction which it deserves. I
am quite sure also that he will keep
independent as is expected of him and that he
will also uphold the dignity of this House.
You can be sure that' the honour of this House
and the impartiality which is expected of th,
Chair is in proper hands.

I now request him to take the Chair in my
place and sample a little of the co-operation
which has been promised.

SHRI B. D. KHOBRAGADE: Sir, he has
to reply to the felicitations.

MR. CHAIRMAN: You will give him the
co-operation presently, I know.
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PAPERS LAID ON THE TABLE

1. Report (1978-79) of the University
Grants Commission, New Delhi and related

paper

Il. Accounts (1978-79) of the Techni
cal Teachers' Training Institute,
Western Region, Bhopal and related
papers

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH (SHRI NIHAR
RANJAN LASKAR): Sir, on behalf of Shri B.
Shankaranand, I beg to lay on th, Table:

I. A copy (in English and Hindi) of the
Annual Report of University Grants
Commission, New Delhi, for the year 1978-
79, under section 18 of the University Grants
Commission Act, 1956, together with a
Review by Government on the  working of
the



